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MR. DEPUTY CHAIRMAN: Now, listen. ...(Interruptions)... Mr. Anand Sharma.

...(Interruptions)...
#t IV T Y YT HA S B JeATSyl .. (). ..

MR. DEPUTY CHAIRMAN: Now, let me go to Zero Hour. ...(Interruptions)...

it 3rell eFaR IR (fEw): ARl W J™R & 99 Bl ...(FauH).. IR,
ST A BT I W PIg IR T8I BT B ...(FALH)....

MR. DEPUTY CHAIRMAN: If you want a discussion, give a notice.
...(Interruptions)... If you want a discussion on this subject, please give notice.

I am going to take up Zero Hour now. Shri Md. Nadimul Haque. ...(Interruptions)...

MATTERS RAISED WITH PERMISSION
Need to release pre and post-matric scholarships to minority students

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, cooperative federalism

demands. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Shri Md. Nadimul Haque, you speak loudly.

...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Sir, cooperative federalism demands extensive

interaction between the Centre and the States. ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Nothing else will go on record. ...(Interruptions)...

SHRI MD. NADIMUL HAQUE: Feedback from the States must be given equal
importance. ...(Interruptions)... It is sad that the present cooperative federalism is
only in name. ...(Interruptions)... It is time we head towards ‘Operative’ federalism.
...(Interruptions)... Sir, today, I would like to draw the attention of the House to a
very important issue that is the demand for release of Pre-matric/Post-matric/Merit-

cum-Means Scholarships to minority students. ...(Interruptions)...

#t e Tl (fRAMd U<en): 39 R Q@ B8 &I AICH B 1 ... (FaUH). ..

SHRI MD. NADIMUL HAQUE: It is a matter of great concern that almost four
lakh minority students from West Bengal have not received their scholarship for the

year 2015-16. ...(Interruptions)...

#ft < Ml <W b U AL (G A B 91 BRI B .. (TIH). ..
B IR-9R F&q H IE B8l &l ...(FaYH)...
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MR. DEPUTY CHAIRMAN: I said, you give notice. ...(Interruptions)... 1 said,

you give notice. ...(Interruptions)...
SHRI MD. NADIMUL HAQUE: Despite being eligible...(Interruptions)...
MR. DEPUTY CHAIRMAN: You give notice. ...(Interruptions)...

SHRI MD. NADIMUL HAQUE: ...they were barred from the benefits because
of technical glitches, like slow server speed, drop down menus not working or
names of many educational institutions missing from the list while accessing the
‘National Scholarship Portal’, etc. ...(Inferruptions)... Besides the technical problem,
in certain remote places of West Bengal like Sunderbans, Purulia, Bankura and
Darjeeling, people have limited access to computers and to good network connections.
...(Interruptions)... Sir, West Bengal has, recently, faced unprecedented floods in 235
blocks of 13 districts. ...(Interruptions)... Even after the State Government’s effort to
publicize and help the students with internet access, the benefits are being denied
due to technical glitches in the National Scholarship Portal. ...(Interruptions)... Despite
the State having already sent offline data, as sought by the Ministry, almost four
lakh students are still outside the ambit of the Scholarship Scheme. Sir, our Chief
Minister, Ms. Mamata Banerjee, had written to the Ministry of Minority Affairs
in August last year regarding this. Even, I had, on May 5th, this year, raised this
issue in the House and was assured by the then Minister of an early solution to the
problem. Our Chief Minister, last week, had also written to the hon. Prime Minister

on this matter. However, the problem still persists.

I urge upon the Centre to allow us, i.e., the State of West Bengal, to opt
out of the National Scholarship Portal and let us disburse the scholarship funds
electronically through DBT, with appropriate backward linkages to NSP, along the

lines of disbursement of scholarships to SC/ST students.

Sir, I end with an Urdu couplet,

AT § P IS ABR R BT
SN o B b ©, e W geRnel Bl "

Bs LS ,aw plosll A ugy bizsw” T
io Ghaat G ol won S B8 G S
Sir, I urge upon the Minister to respond.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I associate myself with
the matter raised by the hon. Member.

+ Transliteration in Urdu script.
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SHRI VIVEK GUPTA (West Bengal): Sir, I also associate myself with the matter
raised by the hon. Member.

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, I also associate myself with
the matter raised by the hon. Member.

S1. I FIR ArEAt ([N8R): Heley, A+ 9w 1 Sl fquy ISrr 8, § 9

SHA U YD FHg DR gl

it fhe9g Va1 (SR USRN): WEld, AF-g 9ew o Sl fqwy Somn &, §
TSI 3MAT DI FE HIT T

MR. DEPUTY CHAIRMAN: Now, Shri Ramachandra Rao...(Interruptions)...
Shri Ramachandra Rao ...(Interruptions)... 1 will call you. ...(Interruptions)... 3R
SiY, 3MMUBT zero hour notice &, 3T IS S8l ...(dYT)... Shri Ramachandra Rao
...(Interruptions)... Shri Ramachandra Rao, I told you, yesterday itself that your privilege
notice is being examined by hon. Chairman. So, you will be intimated about that.
Sit down. Now, Shri Pramod Tiwari, what is your point? ...(Interruptions)... 1 know

you have given ...(Interruptions)... 1 know ...(Interruptions)...
SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, ...(Interruptions)... Sir ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, listen. ...(Interruptions)... I know you have given

suspension notice. But the suspension notice is not being allowed. ...(Interruptions)...

SHRI PRAMOD TIWARI: Just a minute, Sir. ...(Interruptions)... ¥R, 1 I8
Hel & fb U8 3o B 81 Ahdl 8, $UP dI el 81 Wbl Teb ST 3R TSI
P I8d I8 < f3d W JeI eI g1 U I quifad Raafrst, S Aafd ugd Sid
b ¥, S GRI-GR] Sl <X H BT ST ¥&T 81 374 g a1 SUDR M 37 T8
2 5 SAl & A< & fhad o I WIs &4 990 o Ao 1 8, Ry RS
e, foTa fiatfid Hsd Siar o1, S¥ SR {61 ST 38T B ... (Fag). .

MR. DEPUTY CHAIRMAN: Yes; I agree. That is a point.

ft yg foar): 9=, )1 @rEc <K 3ifeX I8 & & 3R 98 19 ¢ # % Bidl
g, dl 99 10 (4) & i Ud Faral 7, RTd i 3FR S9d! iR SIHaRT &
feam a1 2, A1 S S¥HT v HSATT =Y R I Fod SIAgHR {8,
SESIRCTRTILY
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MR. DEPUTY CHAIRMAN: If there is a conspiracy, ...(Interruptions)... Yes. 1

agree with you. ...(Interruptions)...

it ge foar:: § g9@ §RdT oRal g ... (FaUM)... TR SHD! STHBRI &
TAR <9 & Raars! & | fearaerd & <&l 21 ...(aE)... FIire 81 I8 gl

MR. DEPUTY CHIARMAN: Yes ...(Interruptions)...
2 veie Rar: § smud H1egq A ST ArEdT § {6 59 R ARAR BT R e 87
#t Yuifaera Rig Sa (S<RTIe): ABIed, AT 9ew o Sl fawg I 7, H

S U YD FHg DR &l

SHRIMATI RENUKA CHOWDHURY (Andhra Pradesh): Sir, I also associate
myself with the matter raised by the hon. Member.

MR. DEPUTY CHAIRMAN: This is a very relevant point. This is a very
relevant point because, as I understand, Mr. Yadav is to get a medal for our country.
He is a material for Olympic Medal and, if it is a conspiracy, then, 1 think, it
should be investigated. Since there is an allegation that it is a conspiracy, I do not
know if this can happen like that. I do not know! But it is a very relevant point.
...(Interruptions)... Yes; Naqviji, please. ...(Interruptions)...

IUHEH B HATT & Iod WA qAT AW BRI HATG H o9 WA
($ IR G Thd): WX, TS @R S T SIRT 8ffa” § minority & scholarship
Pl PR TP I8 Bl important issue ISTAT B

MR. DEPUTY CHAIRMAN: You are the Minister. ...(Interruptions)... You are

the Minister, so you have to do it. ...(Interruptions)...

2 IR A Ahal: SHA U8l W Hg AMIG AR | UL 9 MU Jred
9, A UCH WEd 7 39 IR H B9 Radve o offl 99 auig ¥ IhleRRY di
3fTetTs UfteThe™ Bt ST 899 31 3R d 9T of 81 a¥ 2015-16 | 56,27,000 BT
P E?[-Hl?;cb, QIﬂfi-Hl?‘(cb 3R merit-cum-means THTGRIY & ST iﬂﬂ %, SRE] 1,637
TS TYY BIEI B Y Y B L..(@E)...

2t A1, TR FF: T P IS IR IR Tscd bl WhIRRM el el 2,
IABT RIT ERM? ... (FIH)...

o b ISl S utnlstul S Llr el S UKL Sl e dese bzt
e (Cdslie )l oy S B O o Lo

+ Transliteration in Urdu script.



18 Matters raised [RAJYA SABHA] with Permission

3 R AN AHdl: ISP davE, R (B Hl TRe b1 Blg AR g9
AT T & YT BT, a1 § S99 910 501 iR SHB! HRde HH T, 8H ID]
e feamd €1 ...ag™)... 89 el e e € f6 9t s=i @I, o1 &
SRRAHG B, SHB] WhIeRRY e a2y, Sud R fovdl Y W’ W FHH 8N,
foret PR & WR W HH B, SHPT 8H Bae B IR IIh RIh HRATS
B .. (TAHT)....

it IURUMR: 316 Tl P 919 JEIe ARt St 9 9 B 2 L (aE). .

# JER I Thal: g1 g ye gt St &1 81 S ge1 yHie et
St S ISR 7, 98 Mfead dR 9§ e 1R He1 © ol &9 9 99y ¥ wefda @3y
IR WA S A el fF I 39 W AMATIF HSH o ... (FAHH)...

3t IuHHTR: &, SHH SRR BRAT TS .. (TILTH). ..
Need for eliminating all unmanned level crossings in the country

MS. DOLA SEN (West Bengal): Mr. Deputy Chairman, Sir, the tragic incident
that happened day before yesterday morning shook us to our very core. Reports are
still coming in, but, at least, seven children were killed and several others injured
as their school mini-bus was hit by a train at an unmanned railway crossing in
Auraiye, Bhadohi, in Uttar Pradesh. The mini-bus of Tender Heart School was carrying
students up to 10 years of age was hit by the Varanasi-Allahabad passenger train.
On March, 2016 the Minister of Railways reported that there were 10,440 unmanned
level crossings in the country as on April, 2015.

In 2014, a PIL was filed in the Supreme Court of India seeking the elimination
of all unmanned railway crossings and, in the meantime, to ensure the safety of the
children on unmanned railway crossings. Yet, as we are witnessing today, accidents
and deaths at unmanned level crossings still occur with alarming regularity. Kids
with hopes and dreams in their eyes, with courage and ambition in their hearts,

have been taken away from us in a cruel twist of fate.

From 2009 to 2014, almost 43 per cent of all railways accidents were at level
crossings. Of the 16 Railway Zones, more than 35 per cent of the level crossings
are unmanned. From August, 2015 to January, 2016, there were 15 accidents at level
crossings, resulting in the death of 26 people. Studies have shown that increasing train
speeds and rapid motorization of rural roads have increased the cases of accidents
at unmanned level crossings. A number of these accidents involve buses, often
involving school children, leading to a disproportionately high number of fatalities

when compared to a number of accidents.

It is important to draw your attention to the fact that when Mamata Banerjee

was the Railway Minister, due to her untiring and sustained work towards rail safety,



